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To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- iudicial-ngt@gov.'in&n,qt.filling@gmail.com

Sub: Compliance report in compliance to order passed by Hon’ble NGT, New
Delhi on dated 21-11-2019 in matter of OA No. 635/2019, Residents Of Amit
Vihar, Ward No. 23, Loni Versus State of Uttar Pradesh.

Sir,

With reference to the above subject mentioned above, this is to inform you
that in compliance to order passed by Hon’ble NGT, New Delhi on dated 21.11.2019
in matter of OA No. 635/2019, Residents Of Amit Vihar, Ward No. 23, Loni Versus
State of Uttar Pradesh, the compliance report on behalf of U.P. State PCB & Sub
Divisional Magistrate, Loni, Ghaziabad is submitted for kind perusal and necessary

action please.

Yours Sincerely

el
(Utsav Sharma)
Regional Officer
e\~
Copy to:
1- Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2- Shri Pradeep Misra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for
perusal and necessary action please.
3- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow
for information.

4- Law Officer-I, U.P. Pollution Control Board, Lucknow for information.
7Y
Regional Officer
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COMPLIANCE REPORT
IN THE MATTER OF O.A. 635/2019
TITLED
Residents of Amit Vihar, Ward No. 23, Loni
Versus

State of Uttar Pradesh
(As per Hon’ble National Green Tribunal’s Order Dated 21.11.2019)

1. Background

Hon’ble National Green Tribunal had received a letter, which has been
treated as an application, in which complaint has been made against air pollution
caused due to illegal operation of kilns in Amit Vihar Colony, Loni, Ghaziabad.

In view of above complaint, Hon’ble Tribunal had sought a report from the
joint Committee of State Pollution Control Board and SDM, Ghaziabad vide its
order dated 20.08.2019. In pursuance of the said orders, an Action Taken Report
has been submitted in Hon’ble Tribunal on 04.10.2019 and same has been
perused by Hon’ble Tribunal on 21.11.2019 during the course of hearing.
Accordingly, following orders were passed by Hon’ble Tribunal on 21.11.2019:-

“...We direct the DPCC and the concerned SDM to furnish a factual and
action taken report before the next date by email at judicial-ngt@gov.in. The
DPCC will be the nodal agency for compliance and coordination. We also direct
the U.P State PCB and the SDM, Ghaziabad to carry out further intensive survey

in terms of the recommendations and give a further report after two months...."



2. Status of Compliance

During Joint survey carried out between 09.09.2019 to 11.09.2019, 42
illegal units were dismantled/closed. Thereafter, regular survey has been
carried out in Amit Vihar and adjoining areas of Seva Dham and Krishna
Vihar and units engaged in activity of leaching of Printed Circuit Boards
(PCBs), classified as electronic waste have also been demolished and closed
by joint team between 29.10.2019 and 02.11.2019.

In view of the nature of industries and unauthorized use of land in the area,
District Magistrate, Ghaziabad vide his letter dated 09.04.2020has- directed
Vice Chairman, Ghaziabad Development Authority to look into the issue and
get a Composite Plan prepared for Loni area of Ghaziabad. Copy of the letter
is annexed as Annexure I. Also, SDM, Loni vide his letter dated 20.07.2020
has directed Officer In-charge (Zone 8), Ghaziabad Development Authority
to ensure that no unauthorized activity takes place in Amit Vihar and Seva
Dhaam area in contradiction of authorized land use, copy of the said letter has
also been sent to Station House Officer, Loni Border to maintain vigil and
ensure that units closed do not establish or operate again.

The on-site status of same has been verified by a joint team of District
Administration and U.P. Pollution Control Board on 07.08.2020 and it has
been found that unauthorized units demolished/closed in the Amit Vihar and
Seva Dham areas are closed and have not started unauthorized operations.

Copy of report received from SDM, Loni is annexed as Annexure II.



Besides this, in order to curb operation of illegal units in Ghaziabad,
District Magistrate Ghaziabad vide his letter dated 19.11.2019 has directed all
land-owning agencies to ensure that unauthorized activities are not carried out in
non-conforming areas. Also, instructions have been issued to Electricity
Department to ensure that industrial/commercial electricity connections are not

given in non-confirming areas.

n@ﬁg/

(Navneet Pandey) (B.K. Singh)
Junior Engineer Assistant Environment Engineer
Regional Office, UPPCB Regional Office, UPPCB

Ghaziabad Ghaziabad
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